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eorr.... to PunJab Klladl and 
Village Industries Board 
(Reorpaisation) Order 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): On behalf of Shri 
Vidya Charan Shukla, I beg to la) on the 
Table a copy of Notification No. S. O. 753 
(Englisb version) published in Gazette of 
bldia dated the lot March. 1969 and S O. 
918 tHindi version) published in Gazette 
of India dated the 8th March. 1969 contain­
fng corrigen<Ja to the Punjab Khadi and 
Village Industries Board (Re·organisation) 
.rdea 1969 puhlished in Notirication No. 
a. O. 379 (Enalish version) and S. O. 380 
(Hindi version) in Gazetto of India dated 
the 25th January. 1969. under sub.section 
(5) of section 4 of rbe Inter·State Corporat­
ions Act. 1957. [Placed in Lib,ary. See No. 
LT-S77/69). 

ESTIMATES COMMlTl'EE 

Seunfy-flftb Report 

SHRI P. VENKATASUBBAIAH (Nand. 
:Ja\): I beg to present the S~enty·fifth Report 
or the Estimates Committee on the Ministry 
-of Irrigation and Power-Gandalt Project. 

PUBLIC ACCOUNTS COMMlTTEB 

(I) Fifty.flfth Report 

SHRI M. R. MASANI (R.jkOl): I hOI 
to lipresent _ the Fifty-fifth Report of the 
'Public ACt'ounR Committee on Pinanco 
Acconnts of Central Government. 1966·67-
Chapters 1 and II of Audit Report (Civil), 
1968. 

(Ii) Fifty-se.eatII Report 

SHRI M. R. MASANI : I beg to pre­
"WIlt the Fifty-seve;lIh Report of the Public 
Accounts Committee on Audit Report 
(Ci,iI). 1968 relating to the Ministry of 
Foreign Trade and Supply (Department of 
SuWly). 

STATEMENT REFURTHER DEVBI.,OP~ 
MENTS IN NAGALAND 

THE MINISTER OF DEFENCE (SHRj. 
SWARAN SINGH) : 'os~. -

MR. SPEAKER: You may lay it ott· 
the Table of tbe House. 

SHR1.SWARAN SINGH: I lay it 0.­
tbe Table of tbe House. 

S/a/emen, 
Mr. Speaker Sir. with your permi­

ssion I wish to make a statement on the 
latest information available from NagalaM 
where our Security Forces have been deati.,. 
with the ,angs of misguided Naga element •. 
who had recently returned from Chi ... 
witb arms. 

2. The House may recall that in the 
statement made by me on the 18th Marclt,.. 
1969. in response to a Calling Attentiott 
Nori~e, I had indicated bY that Mowa 
Angami and Loviche Angami and three· 
others from Issac Swu's ganll bad beeB 
captured. 

3. MOWD Angami's galll of 170 wbleb 
had entered Nagaland on the 7rh M lrcb, 
\} 69 reached tbe underground PHESAMI 
Camp. about 80 K-ns north east 01 
Kohima. on the 15th Much. Tbe Securi~ 
ForCe<! who had been instructed to appre­
hend the.e gangs and take over their weapon. 
locared this camp and threw a tilht cordoa 
around it. A. a result of the pressure ~er­
ted by our Security Forces. 165 members 
of this "an, were di.arrmd and apprehen­
ded on the 2Rth March. 1969. This completea 
the capture or all members of MOWD AOS­
ami's Ian!! of 170. A total or 161 weaDO_ 
were reccwere1 fro'll this gantJ. The. 
included four 6!l m'll mortars, ODC rocket 
launcher. eleven 7.62 mm LMGs. 89 semi­
autO'll.tlc rifles. ten .3 13 rifles. 42 IUbo 

m'lchine guns and 6 pi<tols. Over and· 
above these. a large quantity or am'llunltioa· 
wac al.o recovered. Bulk of the ... arms and 
ammunition are of Chinese orilin. 

A. a resutt of the action talcen by our 
Security Forces. t •• ac Swa's gang ."lit Into 
several <'Il11l II'OUPS. These group. an 
heing continuously chased and tbo area .. 
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~1I8 combed to mop them up. So far 82 
'&IelSODS from Issac Swu's png have been 
-captured and 3 bave been killed in 24 enco­
·.inlers and clasbes. On our 5ide. tbere has 
'flccn onl) one casuahy, namely, I officer 
wounded. Our Securit)' Forces have so rar 
RCOVered 60 weapons from this gang. These 
«Insist of one 60 mm mortar. one rocket 
~her, ooe 7.62 mm LMG, 33 semiauto­
matic rirtes, one 303 rifle. II sub-machine 
.uns· and U pistol!. A substantial Quantity 
or ammunition has also been re.:ovcred. 
Most of these weapons and ammunition are 
or Cbinese origin. 

Caaes against those who haye been 
"1iaptured are being examined on merits and 
appropriate action will be taken against 
lIIem 4n acomedance witb tbe law. 

Our Security FDrCCs bave throu,hout 
. bee'; working in close consultation witb the 
Governor and tbe Goyernmedt of Napland 
aIld receivil)g ·fulJoCO-operation fr.om the 
village guards and the civilian population. 

·Tbere haye been a number "f instances 
wbere villagers tbemselves have rounded up 

"China returned Nagas and handed them 
over to the Security For"s aloDg with 
weapons. The Village Guards bave also been 
actively assisting tbe Security Forces and 9 
Glombers of' Issac Swu's gang along with 
weapons were captured by tbem, 

I am sure, tbe House would wish me to 
'40DVe) our appreciation of the commendable 
work done by our Security Forces as well 
as by the V:llage Guards and the civil popu­
lation in the Nagaland, and congratulate 
the Government of Nasaland for the success 
-of tbese operations, I bave no doubt 
Chat we bave been able to break the back­
'one of the misguided movement of those 
Nagas who had sought belp and inspiratiod 
from forei.n Powers. The success of our 

. operatiods should edable tb. State Govern­
ment to bridg all tbe mbgulded clements to 
the path' of peace and reason, and it is my 
hope tbat before long. normalCJo would 
ftturd to Nagaladd and alltbe Nagas would 
.. able to work for tbeir progress and 
.....,tperity Id accordance witb our democra-
4IDCJDstitutionan~ traditions. 

TblrtJ-tbird Report 

THE MINISTER OF PARUAMENT­
ARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
1 beg to move : 

"That this House do agree witb tho . 
Tbirly-tbird Report of the Busi~ 
Advisory Committee presented to the 
House on tbe 31st March, 1969" 

MR. SPEAKER : Tho question is : 

"Tbat this House do agree witb Ibo 
Thirty-third Report of the Busin .. 
Advisory Committee presented to tba 
House on the 31st Marcb, 1!i69." 

The motio" wa. adopted. 

DBMANDS FOR GRANTS-Contd. 

Ministry of Irrlgal103 and Power·Contd. 

MR. SPEAKER: We have taken 1 bour 
SO minute •• Still we have aot 2 hours I" 
miDules. 

SHRI S. M .. BANERJEE: May I SUI­
lest that the hon. Minist.. may interveno 
at S O'clock. 

MR. SPEAKER : On Irrigation and 
Power one or two bon. members may Iilee 
to speak. It is only to-da) it is on tbe age­
nda. After Irrigation and Power, Aodbra 
discussion Comes. The Minister may begin 
tbe reply at 4 O'clock. He will take aboUt 
40 minutes. There will be DO extension._ 
half an hour or 20 minutes we ellCCOll 
Dormally. 

Now Shri Gadga Reddy was speakiq. 

We adjourn for lunch and meet lit 
2 O'clock. 

13 ~n . 

The £Ok Sobha tMQoumed lor LIt_ ttll 
Fourteen oj the Clock. 


